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Ju'mss- PROPERTY IN INDIA

*32. Shri 8. 0. Samanta: (a) Wil
the Prime Minister be pleased to
state whether it ig a fact that according
to the recent Peace Treaty with Japan,
an estimated total of two billion yen
worthut.l’apnnesepmnertylsnowto
be returned to Japan 7

(b) If so, are Government aware
that the Japanese Government have
decided to use a part of the property
in India for the promotion of cultural
relations between India and Japan?

(c) If the answer to part (b) above
be in the affirmative, have Government
been informed of this intention and
the scheme to be followed?

e Deputy Minister of External
,Aﬂllrs (S8hri Anil K. Chanda): (a)
Japanese-owned property worth Rs.
2.58 63,000 was vested with the Custo-
dian ot Enemy Property during the
second world war. » Qut of this, a
sum of Rs. 43,86,000 was paid to the
Government of Pakistan through the
division of general cash balances of
the undivided Government of India
, at the time of partition. Thus, assets
worth Rs. 2,12,77,000 are now avail-
able for return to Japan in terms of
Article 4 of the Indo-Japanese Peace
Treaty. Of these, assets worth

Hs. 33,590,000 are in non-liquid form.

(b) Government
tion.

{c) Does not arise,
WEAVING OF DHOTIES AND SAREES

*33. Shri Dabhi: (a) Will the Minis-
ter of Commerce and Indusiry be
pleased to state whether it is a fact
.that the Chief l\Alu':iatel'.t of Madras

hasg
ment should reserve the weaving of
dhoties and sarees for hand-looms?

(b)Y If the answer to part (a) above
beintheaﬂ'lmative what is the re-
actIoTn Gow.-mment to this sugges-

.

have no informa-

m)ﬁ-hhrntﬂmm d
M(MTTM:?)'
(a) Yes.

(b) The issues arising from this
question ef reservation ené certain

Hu‘b Hurs 1w DispLAcED PERsSONS’
CoLontEs

*34. Shri A. N. Vidyalankar: (a) Will
the Minister of Ilelnb[lihﬂnl be pleased
to state whether Government have re-
ceived suggestions from the displaced

persons and others that the ownership
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of mud huts in various colonies of
displaced persons should be imme-
diately transferred to the occupants
inst their property claims, without
charging any price for the ground? -

(b} Have Government considered
the suggestion or do they propose to
give due consideration to the same?

(c) If the suggestion should be ac-
ceptable, when do Governmeni expect
to give effect to it?

The Minister of Rehabilitation (Shri
A. P. Jain): (a) to (c). The suggestion
referred to by the hon. Member has
been made by displaced persons and
is under consideration of the Govern-
ment. Certain statistics are being col-
decision in respect of
these colonies will be taken as a part
of the overall scheme of compensation.

TRAINING OF DiISPLACED PERSONS

*35. Shri A. N. vldyalnhr (a

the Minister of Rehabilitation ased
to state whether it is a tact that the
Central Government had recently
called for statistics from the State
Governments, regarding such displaced
persons as have received technical
training under the Technical and
Vocational Training Scheme of Gov-
ernment ?

(b-) Has this information been
gathered completely ?
(c¢) M so, what is the number of

displaced persons who have so far re-
ceived training and the number of
those who have actually adopted that
vocation, or are actually engaged in
the same line?

(d) What i{s thelr number State-
wise?

Rehabilitation (Shei
(a) to (d). Ministry of
Rehabllltahon has appointed a Com-
mittee under the Chairmanship oi Shri
Mehr Chand Khanna to en e into
the Vocational and Technical trai
of displaced persons from West Pakis-
tan. The Committee has issued a
auestionnaire for the purpose to the
Governments of 13 States in which
displaced persons from West Pakistan
are residing in fairly large numbers.
It is understood that replies have
started coming which include some of
the details mentioned in the Question.
It is hoped that the necessary statis-
tical data. relevant to the problem of
Vocational and Technical Trainlng
will be tabulated in the Committee's
report. cooies of which wil' he made
available in the Parliament Library,





